THE PREVENTION OF CORRUPTION (AMEWDMENT)
ACT, 1952

-No. I of 1952

[15th February, 1952.]

An Act further to amend che Preventlon‘ of Corruptlon Act,
1947.

Br it enacted by Parliament as follows:—

-

L. Short title.—This Act may be called the Prevention of Corrupflou
(Amerdment) Act, 1952

9. Amendment of section 1, Act IL of 1947.—In sub-section .(3) of
seetxon 1 of the Prevention of Corruption Aect, 1947, for the words ‘‘fivé
. years’’ the words “ten years’’ shall be substituted.
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